NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 26.03.2025 (WEDNESDAY)
CHENNAI BENCH (HYBRID MODE)
10:30 AM
Click here to join VC
In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Note: No Mention will be permitted without prior consent of the other side.

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. Comp App (AT) (CH) Regional Provident Mr. MS Viswanathan
(Ins) No. 179/2025 Fund Commissioner II
Employees’ Provident
Fund Organisation
Vs
Mahalingam Suresh
Kumar, Liquidator of
Easun Reyrolle Ltd.
2. Comp App (AT) (CH) No. | Kotikalapudi Ajay Mr Ujjwal Jain
30/2025 Kumar
For Condone Delay Vs
IA No. 475/2025 Chakkilam Aishwarya
For Stay
IA No. 476/2025
3. Comp App (AT) (CH) AM Ganesh Mr.K Pawan Jhabakh Mr.AG Sathyanarayana
(Ins) No. 168/2025 Vs For Caveator
For Direction CA Mahalingam Suresh
IA No. 454 /2025 Kumar
Liquidator of Ganga
Foundations Pvt. Ltd.
WITH
4, Comp App (AT) (CH) AM Ganesh Mr.K Pawan Jhabakh Mr.AG Sathyanarayana
(Ins) No. 169/2025 Vs For Caveator
For Direction CA Mahalingam Suresh
IA No. 455/2025 Kumar
Liquidator of Ganga
Foundations Pvt. Ltd.
5. Comp App (AT) (CH) No. | Kandimalla Bhaskar Mr. Anant Merathia
26/2025 Vs
For Stay Amaravathi Textiles Pvt
IA No. 430/2025 Ltd & 32 Ors.
For Direction
IA No. 431/2025
For Additional Docs.
IA No. 432/2025
6. Comp App (AT) (CH) Consortium of Varma Ms. MV Lakshmi Mr. P Ramesh Babu-
(Ins) No. 69/2025 Steels Pvt. Ltd.& AVP R1
To dispense with Varma, SRA
IA No. 221/2025 Vs
For Stay B Naga Bhushan
IA No. 222/2025 RP of Sri Mata
For Additional docs. Infratech Ltd. & 2 Ors.
IA No. 223/2025 WITH



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

7. Comp App (AT) (CH) Consortium of Varma Ms. MV Lakshmi Mr. Pranava Charan
(Ins) No. 118/2025 Steels Pvt. Ltd.& AVP For Caveator
For Stay Varma, SRA
IA No. 325/2025 Vs
To dispense with State Bank of India
IA No. 327/2025 SAMB, Secunderabad
& 2 Ors.
WITH
8. Comp App (AT) (CH) Consortium of Varma Ms. MV Lakshmi Mr. P Ramesh Babu-

(Ins) No. 119/2025
For Exemption

IA No. 337/2025
For Stay

IA No. 338/2025

Steels Pvt. Ltd. &
A.V.P. Varma, SRA
Vs

State Bank of India
SAMB, Secunderabad
& 2 Ors.

R3

For Orders/Clarification

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
9. IA No. 103/2025 C.S Hari Kumar Mr. Sai Srujan Tayi
(For Condone Delay) Vs
IA No. 104/2025 Sovereign Developers
(Delay in refiling) and Infrastructure Ltd.
in Rep by its RP, V
Comp App (AT) (CH) Balakrishnan
(Ins) No. 22/2025
For Stay
IA No. 102/2025
10. | IA No. 247/2025 GK Ispat Pvt. Ltd. Mr. Pranav
(For Condone Delay) Vs Gopalakrishnan
In Pankaj Srivastava, RP
Comp App (AT) (CH) of Katerra India Pvt.
(Ins) No. 86/2025 Ltd.
For Direction
IA No. 246/2025
For Exemption
IA No. 282/2025
11. | Comp App (AT) (CH) No. | Vsoft Technologies Pvt. | Mr. Suhrith Mr. Saikat Mukherjee
54/2024 Ltd. & 2 Ors. Parthasarthy R1
For Stay Vs

IA No. 810/2024
For Exemption
IA No. 811/2024

Vsoft Holdings LLC & 3
Ors

For Hearing (Part Heard)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
12. | Comp App (AT) (CH) V. Jaisankar Mr. Aditya Mr.AG Sathyanarayana
(Ins) No. 459/2024 Vs Sarangarajan -R1

For Stay
IA No. 1257/2024

Mahalingam Suresh
Kumar, Liquidator of
Ganga Foundations
Pvt. Ltd. & 2 Ors.




For Admission (After Notice)

Liquidator in Kadevi
Industries Ltd.

Vs

State Bank of India,
SAM Branch,
Hyderabad & Anr

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
13. | TA (AT) No. 3/2024 Steel Authority of India | Mr. Anand Varma Mr. Shaunak Mitra R1
(CA (AT) (Ins) No. Ltd. Ms. Puja Patwari R2
1342/2024 Vs
For Stay Anish Agarwal, RP of
IA No. 4853/2024 SAIL-SCL-Kerala Ltd. &
For Exemption 2 Ors.
IA No. 4854 &
4855/2024) WITH
14. | Comp App (AT) (CH) K Shaji & 23 Ors. Mr. Jinan KR Mr. Shaunak Mitra R1
(Ins) No. 245/2024 Vs Ms. Puja Patwari R3
Anish Agarwal, RP
SAIL-SCL Kerala Ltd.
(Corporate Debtor) & 2
Ors.
WITH
15. | Comp App (AT) (CH) Government of Kerala Mr. CE Unnikrishnan Mr. Siddhanth Makkar
(Ins) No. 183/2024 Rep by the Principal R1
For Stay Secretary, Industries Mr. ML Ganesh R2
IA No. 497/2024 (D) Dept. Ms. Puja Patwari R3
Vs
Anish Agarwal, RP & 2
Ors.
WITH
16. | Comp App (AT) (CH) C Maheendranath Mr. Sharad Joseph Mr. Siddhanth Makkar
(Ins) No. 184/2024 Suspended Managing Kodianthara R1
For Exemption Director, SAIL-SCL, Mr. ML Ganesh R2
IA No. 498/2024 Kerala Ltd. Ms. Puja Patwari R3
For Stay Vs
IA No. 499/2024 Anish Agarwal, RP of
SAIL-SCL, Kerala Ltd.
& 2 Ors.
WITH
17. | Comp App (AT) (CH) SAIL-SCL Kerala Mr. EK Kumaresan Mr. ML Ganesh R1
(Ins) No. 190/2024 Limited, rep by C
For Stay Maheendranath
IA No. 511/2024 Suspended Managing
Director
Vs
Canara Bank & Anr.
18. | Comp App (AT) (CH) Jain Irrigation Systems | Mr. BSV Prakash Ramasubramaniam &
(Ins) No. 290/2023 Limited Kumar Associates
Vs
Eid Parry (India) Ltd.
19. | Comp App (AT) (CH) State Bank of India, Mr. Pranava Charan Mr. Bendi Raviteja R1
(Ins) No. 330/2024 SAM Branch, Mr. VV Sivakumar R2
For Stay Hyderabad
IA No. 897/2024 Vs
CS Dr. Ahalada Rao
Vummenthala,
Liquidator of Kadevi
Industries Ltd. & Anr.
WITH
20. | Comp App (AT) (CH) CS Dr. Ahalada Rao Mr. Bendi Raviteja Mr. Pranava Charan R1
(Ins) No. 390/2024 Vummenthala, Mr. VV Sivakumar R2




21. | Comp App (AT) (CH) B. Parvathaiah Mr. AK Mylsamy Mr. Pranava Charan-
(Ins) No. 428/2024 Erst. Director of Vivin R1
For Stay Drugs & Mr. V Appa Rao- R2
IA No. 1172/2024 Pharmaceuticals Pvt.
Ltd.
Vs
Chillale Rajesh,
IRP of Vivin Drugs &
Pharmaceuticals Pvt.
Ltd. & 2 Ors.
22. | Comp App (AT) (CH) Employees Provident Mr. R Vishnu

(Ins) No. 455/2024
For Stay

IA No. 1242/2024
For Urgent listing
IA No. 1243/2024

Fund Organisation
Regional Provident
Fund Commissioner
Vs

CA Shirley Mathew, RP
of Soubhagya Laxmi
Sugars

For Hearing

(Ins) No. 266,/2022

Farm Pvt. Ltd. & 4 Ors.
Vs
Viswaroopi Energy Pvt.
Ltd.

WITH

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
23. | Comp App (AT) (CH) No. | Badigeri John Davidson | Mr. R Abdul Mobeen
33/2021 & 4 Ors.
Vs
Ceylon and India
General Mission & 9
Ors
24, | Comp App (AT) (CH) Regional Provident Mr. K. Ramu & R. Mr. Bijoy P Pulipra R1
(Ins) No. 279/2021 Fund Commissioner Vishnu Mr. Pradeep Joy- R2
To Dispense with Vs
IA No. 601/2021 Bijoy Prabhakaran
For Stay Pulipra RP & Anr
IA No. 603/2021
25. | Comp App (AT) (CH) Koteswara Rao Mr. Ravi Rajagopalan
(Ins) No. 330/2021 Karuchola, RP of
Viceroy Hotels Ltd.
Vs
Asset Reconstruction
Company (India) Ltd &
2 Ors.
26. | Comp App (AT) (CH) No. | Uma Packaging and Mr.Y Suryanarayana Mr. K Manivannan R2
51/2022 Anr. Mr. Aravind AS- R9
For Stay Vs
IA No. 578/2022 Tirumalatirupati
For Direction Constructions India Pvt
IA No. 934/2023 Ltd and 8 Ors.
27. | Comp App (AT) (CH) Komal Varma Mr. Krishna Ravindran | Surana & Surana
(Ins) No. 221/2022 Vs
Dakshin Constructions
Pvt. Ltd.
28. | Comp App (AT) (CH) Sree Vanamali Agro Mr. PBA Srinivasan Mr. Y Suryanarayana




29.

Comp App (AT) (CH)
(Ins) No. 267 /2022

Sri Kalyana
Chakravarthy
Educational Memorial
Trust

Mr. PBA Srinivasan

Mr. Y Suryanarayana

Vs
LEPL Ventures Pvt. Ltd.
WITH
30. | Comp App (AT) (CH) Sri Kalyana Mr. PBA Srinivasan Mr. Y Suryanarayana
(Ins) No. 294 /2022 Chakravarthy
Educational Memorial
Trust
Vs
Swarna Bhaskar
Holdings Pvt. Ltd.
WITH
31. | Comp App (AT) (CH) Sree Vaibhavi Mr. PBA Srinivasan Mr. Y Suryanarayana
(Ins) No. 296/2022 Infrastructures Pvt.
Ltd. & 3 Ors.
Vs
LEPL People Tech Pvt.
Ltd.
WITH
32. | Comp App (AT) (CH) Sree Vaibhavi Mr. PBA Srinivasan Mr. Y Suryanarayana
(Ins) No. 297 /2022 Infrastructures Pvt.
Ltd.
Vs
Medipro Edu
Management Pvt. Ltd
33. | Comp App (AT) (CH) Shri Rokadoba Maharaj | Mr. Rishabh Gupta
(Ins) No. 424 /2022 Ginning & Pressings
Pvt. Ltd.
Vs
The Sri Venkatesa Mills
Ltd.
34. | Comp App (AT) (CH) State Bank of India Mr. PBA Srinivasan Mr. Abhishek
(Ins) No. 243/2023 Vs Jenasenan
N Sai Gayathri
WITH
35. | Comp App (AT) (CH) State Bank of India Mr. PBA Srinivasan Mr. Abhishek
(Ins) No. 245/2023 Vs Jenasenan
PV Bhaskara Rao
WITH
36. | Comp App (AT) (CH) State Bank of India Mr. PBA Srinivasan Mr. Abhishek
(Ins) No. 247/2023 Vs Jenasenan
P Raja Rao
WITH
37. | Comp App (AT) (CH) State Bank of India Mr. PBA Srinivasan Mr. Abhishek
(Ins) No. 249/2023 Vs Jenasenan
G Srinivasa Rao
WITH
38. | Comp App (AT) (CH) State Bank of India Mr. PBA Srinivasan Mr. Abhishek
(Ins) No. 250/2023 Vs Jenasenan
PV Mohan Rao
WITH
39. | Comp App (AT) (CH) State Bank of India Mr. PBA Srinivasan Mr. Abhishek
(Ins) No. 253/2023 Vs Jenasenan
N. Amulya Krishna
40. | Comp App (AT) (CH) Winntus Formworks Mr. Gursat Singh Mr. John T Sebastian

(Ins) No. 430/2023

Pvt. Ltd.

Vs

Aishwarya Business
Corporation Pvt. Ltd.

Vachher




41. | Comp App (AT) (CH) Housing Development Mr. Ravishankar Mr. Kaushik N Sharma
(Ins) No. 50/2024 Finance Corporation Vallatharasu
For Stay Ltd
IA No. 148/2024 Vs
S. Amarendran, RP of
Sabri Realtors Pvt. Ltd.
42. | Comp App (AT) (CH) Ashok Chattaraj Ms. Priyadarshini Mr. Abhijit Atur R1
(Ins) No. 247/2024 Vs Natarajan
For Stay Vistra ITCL (India)
IA No. 655/2024 Limited & Anr.
WITH
43. | Comp App (AT) (CH) M.R. Amalnathan Ms. Priyadarshini Mr. Abhijit Atur R1

(Ins) No. 249/2024
For Stay
IA No. 666/2024

Vs
Vistra ITCL (India) Ltd.
& Anr

Natarajan

For Hearing

02.00 PM

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
44, | Comp App (AT) (CH) Sripriya Kumar Mr. NP Vijaykumar Mr. Dwarakesh
(Ins) No. 225/2022 Liquidator of Gemini Prabhakaran- R1
For Stay Arts Pvt. Ltd. Mr. Shubharanjani
IA No. 483/2022 Vs Ananth R4
K Bharathi & 4 Ors. Mr. NP Vijaykumar R5
WITH
45, | Comp App (AT) (CH) Kotak Mahindra Bank Mr. H Karthik Seshadri | Mr. Dwarakesh
(Ins) No. 241/2022 Ltd. Prabhakaran-R2
Vs Ms. Shubha Ranjani
K. Bharathi & 5 Ors. Ananth R3, R5
WITH Mr. NP Vijaykumar R6
46. | Comp App (AT) (CH) Kotak Mahindra Bank Mr. H Karthik Seshadri | Mr. Dwarakesh
(Ins) No. 243/2022 Ltd. Prabhakaran-R2
Vs Ms. Shubha Ranjani
Sripriya Kumar Ananth R3, R5
Liquidator of Gemini Mr. NP Vijaykumar R6
Arts Pvt. Ltd. & 5 Ors.
WITH
47. | Comp App (AT) (CH) Kotak Mahindra Bank Mr. H Karthik Seshadri | Mr. NP Vijaykumar R1
(Ins) No. 244 /2022 Ltd. Mr. Dwarakesh
Vs Prabhakaran- R2
Sripriya Kumar Ms. Shubharanjani
Liquidator of Green Ananth-R3, R5
Gardens Pvt. Ltd. & 4
Ors.
WITH
48. | Comp App (AT) (CH) Sripriya Kumar, Mr. NP Vijaykumar Mr. Dwarakesh
(Ins) No. 252/2022 Liquidator of Green Prabhakaran- R1
For Direction Gardens Pvt. Ltd. Ms. R Sowmya R2- R4
IA No.521/2024 Vs
For Additional Docs K.Bharathi & 4 Ors.
IA No. 533/2024 WITH
49. | Comp App (AT) (CH) Kotak Mahindra Bank Mr. H. Karthik Ms. Shubharanjani

(Ins) No. 253/2022

Limited
Vs
Komma Reddy Tarun
Kumar, Director, Green
Gardens Pvt. Ltd. & 2
Ors.

WITH

Seshadri

Ananth - R1
Mr. NP Vijaykumar R2




50. | Comp App (AT) (CH) Kotak Mahindra Bank Mr. H. Karthik Mr. Diwarakesh
(Ins) No. 254 /2022 Ltd. Seshadri Prabhakaran- R1
Vs Mr. NP Vijaykumar R2,
K. Bharathi & 5 Ors. R4
Mr. Thriyambak J
WITH Kannan- R3, RS
Ms. Subharanjani
Ananth- R6
51. | Comp App (AT) (CH) Sripriya Kumar, Mr. NP Vijaykumar Ms. Subharanjani
(Ins) No. 278/2022 Liquidator of Green Ananth- R1
For Additional Docs Gardens Pvt. Ltd.
IA No. 532/2024 Vs
Komma Reddy Tarun
Kumar, Director, Green
Gardens Pvt. Ltd.&
Anr.
WITH
52. | Comp App (AT) (CH) Vanbey Holdings Pvt Mr. Najeeb Usman Mr. Dwarakesh
(Ins) No. 349/2023 Ltd Khan Prabhakaran- R1
For Stay Vs Mr.
IA No. 1063/2023 K. Bharathi & 2 Ors. NP Vijaykumar R2
Mr. Karthik Seshadri
WITH R3
53. | Comp App (AT) (CH) Vanbey Holdings Pvt. Mr. Najeeb Usman Mr. Dwarakesh

(Ins) No. 355/2023
For Stay
IA No. 1080/2023

Ltd.
Vs
K. Bharathi & 2 Ors

Khan

Prabhakaran- R1

Mr. NP Vijaykumar R2
Mr. Karthik Seshadri
R3

INSTRUCTIONS FOR SMOOTH VC HEARINGS

1.

2.
3.

oo

Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.
After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should
be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and
Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.
Detailed instructions for joining video conferencing are made available at: https:/nclat.nic.in/sites/default/files/2023-
11/Instructions%20for%20joining%20Video%20Conferencing.pdf

The appearance slips may be sent at: vcnclatchennai5@gmail.com

Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.

For any technical support Parties may contact the following officials during the office hours on working days:

VC Support — Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan
(044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com

Copy to:

1.
2.

Notice Board

Website: www.nclat.nic.in

By the order of Hon’ble Member (Judicial)

Chennai Bench
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